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duction also suffers, Is the hoa. M inister
having any proposal, in view of his
experionce, to bring about a legislation to
amend the Trade Union Act, Inorder to
have one Union for one establishment ?

SHRI R. K. KHADILKAR : That is
our effort bot, as Isaid earlier, we thought
whether we could legislate after some
agreement, because agreement gives sance
tion from the trade unions side, and so
that is our effort.

SHRI K. MANOHARAN : There was
a suggestion made by our Chief Minister
also,

SHRI INDRAJT GUPTA: Are we
to take it from the reply given a little while
g0, in case the three central trade unions
organisations are not able to reach an
agreement at an early date on that question
about Maharashtra, Gujarat, etc.

Will the Labour Ministty be not dis-
posed to accept the agreed formula reached
in respect of the other States ?

SHRI R.K. KHADILKAR: Certainly
we will b2 giving effect to the agreed fore
mula bat we will have to find out some
ways how far this minimum formula could
be worked, if I may say so, how far
the Bombay Industrial Relationas Act could
be kept in absyance or bs operative fora

limited.

SHRI INDRAJIT GUPTA : That is
being left to you,

Indisas Workiang In U.N Services

*293. SHRI INDRAJIT GUPTA:
Will the Mumister of EXTERNAL
AFRFAIRS pleased to state ;

{2) the number of Indian nationals wore
king at present in U.N, Administrative
Services and how many of them are holding
executivé posts ;

{») whether Government think that
India’s represontation in the U. N,
Admijnistrative Services is adequate ; and
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{c) if not, the steps taken to increase
India’s representation ?

THE DEPUTY MINISTBR IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a) As
on 3ist August, 1971, the total mumber
of Indian nationals employed in the
UN Secretariat was 143, Quat of these,
56 are holding posts in tbe profsssional
and higher grades, which can be regarded
as ‘“‘executive’’ posts,

(b) and (c). Indian representation in
professional and higher grades in the UN
Secretariat is considered, on the whole, to
be adequate. Bvery effort is made to
improve Indian representation in the higher

echelons by recommending, whenever
opportunity arises, suitable and well
qualified Indians.

SHRI INDRAJIT GUPTA : The hon.
Deputy Minister has said that the repre-
seatation of Indians in the UN Adminis-
tration ssrvice is on the whole considered
adeguate or satisfactory. I would like
to know on what basis this has been
assessed. I3 it in proportion to the nationals
of other countries working there, or else
what are the criteria by which Goverament
decide whether this degree of representation
is adequate or not adequate ?

SHRI SURENDRA PAL SINGH : No
clear-cut or hard and fast rules have been
laid down by the UN Secretariat about
recruitmant of personnel from various
countries, But there are csrtain broad
factors which are taken into consideration
before recruitment takes place, and they
are that as far as possible, the distribution
should be on an eoquitable geographical
basis, but at the same tims, they take into
consideration also the competence and
suitability of the person for the servics etc.
So, certain guidelines are there with the
help of which they have laid down a certain
desirable range or quota for various
countries, and according to that we feel that
our represeatation in the UN Scretariat
is, adequate on the whale.
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SHRT INDRAJIT GUPTA : As fur as
the repommendations made by our Goveras
ment go, I would like to know the guide-
lines which Government follow ? That is
to say, are the personnel who are reco-
mmended by us generally drawn from
among people who are already serving or
have in the past served in the Government,
that is to say, civilian Government servant
or do Government give adequate
representation in their recommendations to
non-officials also ?

SHRI SURENDRA PAL SINGH : The
main criterion is the suuability of the
candiudate for the job offered. He may be
from any walk of life.

SHRI INPRAJ IT GUPTA : 1am only
asking a question of fact. In the past,
recommendations have been made by
Government. 1Is it a fact that mainly the
recommendations have been regarding per-
sons who are already employed m Govern-
ment service or who have served the
Government or have the bulk of the recom-
mendations been in respect of those people
who are non-officials or who are specialists
or experts 1a particular fields ?

SHRI SURENDRA PAL SINGH:
People from all walks of life are recommen-
ded, such as university professors or
technocrats or sometimes people from other
professions also.
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SHRI N. SREEKANTAN NAIR :
May I know whether this proportion or
allotm2nt is based on the quantum of
money paid by each nation to the UN
Fund or it is based on something else ?

SHRI SURENDRA PAL SINGH: As
I said carlter, there are various factors,
and this is also one of the factors to be
taken into consideration, namely the
contribution made by the country towards
the UN budget.

SHRI K, MANOHARAN : What are
the factors coatributing generally to this ?
The hon. Deputy Minister said that it
mught be one of the faciors, and similarly
he says that geography may be one of the
factors.

MR. SPEAKER :The hon, Member
should have the courtesy to ask for my
permiasion before putting the question.

SHRI DINEN BHATTACHARYYA
it was & spontanieous upsurge

SHRI JYOTIRMOY BOSU : Outof
the serving Intdians ia the UN at present,
how many were officials of the Govern-
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ment and how many were taken ftom
von-bifficials ?

8HRI SURENDRA PAL SINGH: 1
do pot have that information at present
with e,

SHRI JYOTIRMOY BOSU :1 seek
your protection. This ¥ a very relevant
question which should have been antici-
pated and the hon. Minister ghould have
come prepared for this. This is  very
regrettable,

SHRI SHANKER RAO SAVANT : Do
the recruitment rules of the UN provide
for reservation to different nationalities ?
If oot, what can wedo to increase such
representation ?

MR. SPEAKER .
that.
]

SHRI SURENDRA PAL SINGH : As
far as increasing Indian representation 18
concerned. 1 have already ssid that we
keep on making efforte to that end.
Whenever there is a vacancy, we do propose
the names of Indians and this is & contun-
uous effort. As regards the rules and
regulations, there is no hard and fast rule
laid down in this regard.

SHRIMATI MUKUL BANERIJI : How
many women are there in the UN service ?
Is there any effort made on behalf of our
Government to send more capable women
to the UN so as to give a correct picture of
our women abroad ?

SHRI SURENDRA PAL SINGH : 1
am not {in a position to give the exact
number of women serving 1n the UN._But
I do agree with the hon, lady member that
adequate representation should be given to
women also.
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THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
(a) and (b) Government have seen
some suggestions thata White Paper on
this subject be brought out. Government
have already brought out a volume
entitled ‘Bangla Desh Documents’. Govern-
ment have not considered 1t necessary lo
bring out a White Paper
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